CENTR AL ADMINISTRATIVE TR IBUNAL
PR INC Ip AL BENCH
NEW DEIHI
0. A NC. 814/%0

New Delhi this the 25th day of July, 1994

CORAM

THE HON'BLE MR. S. R. ADIGE, MEMBER (A)
THE HON'*BLE MRS. LAKSHMI SWaMINATHAN, MEMBER

S/shri

1. Amar Nath Aggarwel S/O Late
- GChajju Ram, Sector 7, _
Qr. No. 1232, R.K.Furam,

New De lh i=22.

2., R. K. Rishi S$/0 Late Shambhu Dayal,
- 280, Ambika Vihar, Delhi-4l.

3+ Jagdish Chander Pant S/0O
- Late I. D. Pant, _

4, Panna Lal Gupta S/O Late
Jamna Das Gupta, 14/142,
Vyas Gali, Bahadurgarh.

S. Krishan LaL-Ubawe-ja S/0 Gian Chand,
D/9, Naraina Vihar, New Delhi,

6. Sarup Singh S/O Amir Singh,
F=2%05%, Netaji Nagar,
New Delhi,

7. Rameshwar Chandsr Wahie S/0
Lok Nath wahie, Al/196,
Janalpuri, New Delhi,

8, Darshan Lal Marwsh $/O R. C. Marwsh,
285-236/B, Gali NO.3 s
Majlis Park, New Delhi-33,

9. . Kamhaya Lal S/O Late Uday Ram,
17/937, Lodi Colony,

New Delhi - 110003, - Aoplicants

By Advocate shri S. M. Rattan Paul
Versus

1. Union of India through
Secretary, Ministiry of
Defence, South Block,

' New Delhi.

2. The Seciretary, Department of
Peromnel & Training,
Ministry of Personnel, Public
Grievances & Pension,
Narth Block,

New De lhi,

)

(Jp




/as/

\

.Shri S. R. Adige, Member (4) :-

3. The Deputy Secretary (Estt),
Ministry of Defence
Dalhousz.e Road,
New Delhi, s Resp ondents

Nornz for the Respondents

O R_D E R {(cRrAL

Shri Rattan Paul, lesarned counsel far the

applicants states that the relief which the épplicants
have prayed for has separately been granted, and that
this application be disposad of as having bec ome

infructuous., Ordered accordingly.

( Lakshmi Swaminathan ) ( S R A
Me mber (J) ‘ Ne mbe x )('




